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17. Principal, R:tilway Staff College, Baroda. • Shri O. D. Agnihotri 

18. C.A.O. (R), Cmtral Organis1tion for Modernisation Shri J.M. Kapoor 
of WorkahoDs. 

19. C.A.O. (R) (C >nst.), C'!neral Railway. . Shri G. Ganesan 

!lO. C.A.O. (R) M.T.P. (R), Bombay. 

~I Director General, R.D S.O. 

Misctllantous 

I. Dir("ctor General, P.&T. 

2. Chief CO"11miS'iioner of Railway Safety. 

LabOur Appellate Tribunals 

·587. SHRI M. RAM GOPAL RED-
DY: Will the Minister of LABOUR 
be pleased to state: 

(a) whether Government have 
been urged to revive Labour Appel-
late Tribunals to reduce the burden 
on High Courts; and 

(b) if so, reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRI Ir. 
ANJIAH): (a) and (b). Govern-
ment's attention has been drawn to 
a suggestion for revival of the Labour 
Appellate Tribunals, made by Jus-
tice E. S. Venkataramaiah of the 
Supreme Court, while delivering his 
inaugural address at the A 11 India 
Labour Law Seminar held at New 
Delhi on the 24th Junf', 1980. 

There is yet another suggestion that 
an Industrial Relations Commission 
should be set up which will, inter 
alia, adjudicate on disputes referre( 
to it. There are also suggestions to 
dispense with adjudication altogether 
and to promote, instead, arbitration. 
The views of workers' and employers' 
organisations as also of State Gov-
-ernments are proposed to be ascer-
'tained on all these suggestions at the 
next meeting of the National Tripar-
tite. 

• Shri M. M. Agarwala 

• Shri B. Mohanty 

. Shri S. K. Ghose 

• Shri P. N. M. Murthy 

KidDappillg of Girls an4 lOOUu.c 01 
PasaeDl"ers 

*588. SHRI BHIKHU RAM JAIN: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a fact that the 
two girls aged nearly 19 and 17 years 
Were kidnapped and many passengera 
robbed while travelling in the train 
from Waltair to Durg during earlY 
June this year; 

(b) if so, the details thereof; and 
(c) what steps have been taken to 

arrest the culprits and recover the 
two girls? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a) No, Sir. 

(b) and (c). Do not arise~ 
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